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Regulation 6 of Insolvency and Board

lrfmﬂa, mm.&rcmmﬁ

mmmﬁcﬁmormm:rsmﬂm
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1 NAME QFCORPORATE Guwahati Constructaons

- |DEBTOR . Private Limited

2 | DATE OF INCORPORATION |21/04/2008
| OF CORPORATE DEBTOR

3 [AUTHORITY U  WHICH |Registrar of Companies,
- |CORPORATE DEBTOR ISIN  |Shiliong
CORPORATED :

- |NUMBER OF CORPORATE |
DEBTOR s TS

|4 |CORPORATE IDENTITY U45201A52008PTCO08661 |

5 |ADDRESS OF THE REGIS- | Suren Paradise, Opposite
TERED OFFICE AND PRIN-  |Hanuman Mandir, G.S.
CIPAL OFFICE (IF ANY) OF - |Road, Guwahati, Assam-

- |CORPORATE DEBTOR 781007

6 |[INSOLVENCY COMMENCE- |24/03/2022

- |MENT DATE IN RESPECT OF el o 2
CORPORATE DEBTOR

7 |ESTIMATED DATE OF 20/09/2022 (180 days from

CLOSURE OF INSOLVENCY - |Insolvency commence-
RESOLUTION PROCESS: [ ment date) ¥

8 |NAME AND REGISTRATION |Name: '
NUMBER OF THE INSOL-  |CA Purshotam Gaggar
VENCY PROFESSIONAL WWEE
| ACTING AS INTERIM RESO- | Registration no.:
umon pnopessmn |BBI/IPA-001/ IP-PO048T/
'12017-1810875 i

9 ADDRESS AND EMAl{. OF  |Address:

THE INTERIM RESOLUTION [P Gaggar & Associates
PROFESSIONAL, AS REGIS- | Chartered Accountants

| TERED WITH THE BOARD 3rd Floor, Advika, Opp.

¢ ) Sukreswar Ghat Garden,

M G Road, Panbazar, ;
Guwahati, Assam 781001
mmmwso

10| ADDRESS AND EMAIL TO BE | _
USED FOR CORRESPONDAN- | P éaulr & Asaoﬁlla. E
CE WITH THE INTERIM RESO- | Chartered Accountants
LUTION PROFESSIONAL. 3rd Floor, Advika, Opp.

Sukreswar Ghat Garden,
M G Road, Panbazar,
Guwahati, Assam 781001
' ' : : Ennﬂmogmaﬂ com
11| LAST DATE FOR SUBMISS-  [0704/2022
|ON OF CLAIMS
12| CLASSESS OF CREDITORS, Not Appllcable
IF ANY, UNDER CLAUSE (B) OF

SUB SECTION (6A) OF
SECTION 21, ASCERTAINED
BY THE INTERIM RESOLU-
TION PROFESSIONAL

13 NAME OF INSOLVENCY PRO | Not Applicable

FESSIONALS IDENTIFIED TO A
ACT AS AUTHORISED REPRE-
| SENTATIVE OF CREDITORS IN
- |AcLAsS

14| A. RELEVANT FORMS ma A. https://ibbi.gov.in/

B. DETAILS OF AUTHORISED |  home/downloads
REPRESENTATIVES ARE | B. Not Applicable
AVAILABLE AT: -

Notice is hereby given that the National Company Law
Tribunal, Guwahati has ordered the commencement of.a
corporate insolvency resolution process of the Guwahati
Constructions Private Limited vide order no. CP(18) No. 21/
GB/ZOZidatedZMBﬂozz i

The creditors ofGuwahati Constructions Private Limited,
are hereby called upon to submit their claims with pmf on
or before 07/004/2022 to the interim resolution prof at
the address mentioned against entry no. 10. :

~ The financial creditors shall submit their claims tt
by electronic means only. All other creditors may submit
claims with pmofmperson bypostorbye!ectmk e

The claims denominated in foreign currenti] S
‘| valued in Indian currency at the official exchange rate as on
the insolvency commencement date.

Submission q’]dx or mhhnm proofs of dm M
penalties.

attract
uatezzoslzozz mmmm
" Guwahati Constructions Private Limited

Place: Guwahau _Amamu IP-POD487/2017-18/10875
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